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CONFIDENTIAL

DELHI VIDHAN SABHA

Report of Business Advisory Committee

(7th Report presented on 23.3.1995)

Constitution of Committee

1. Shri Charti Lel Goel Chairman

2, Shri Alok Kumar, MLA Member

3. Shri R.S. Bidhuri, MLA Member

4. Dr. Harsh Vardhan, MLA Member

5 Shri M.S. Saathi, MLA Member

6 Shri Ram Bhaj, MLA, Member

y Km. Purnima Sethi, MLA Member

Secretariat

1. Shri P.N. Gupta Secretary

2s Shri S.K. Sharma Joint Secretary

3. Shri P.C. Agarwal Deputy Secretary

4. Shri S.K. Srivastava Committee Officer
Report

2 Since the presentation of the Sixth Report on 19.12.94,

three meetings of the Committee have been held on 28 +2.1995;
6.3.1995 and 13.3.1995 respectively.

Zie The Committee in its meeting held on 13.3.1995 decided to
tentatively allot the following time to the items indicated
against each:-

Allotment of Time

Motion of thanks on : .
a) L.G.'s Address Time/Likely dates 8 hra./

21; 22; 23 and 27.3.1995,

b) Short Duration discussion 28/29 March, 1995.
under Rule 52

c) Presentation of Budget and 30 March 1995
seeking of Vote on
Account.:

The Committee in its meeting held on 6.3.1995, considered
the question of making Special Mention under Rule 259 under which,
according to the existing practice, only 10 mentions each day
are being allowed with the condition that each member shall be
permitted to raise an issue once a week only. The Committee was
apprised that the same procedure was being followed in Lok Sabha
and this procedure was aimed at facilitating each member of this
House to raise one constituency-related issue at least once a
week. It was also informed that intevent of non-receipt of
sufficient notices, a Member could get another chance to raise
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another 1issue during the week. :

4. The Minister of Health and Legislative Affairs, Dr. Harsh
vardhan had informed the Committee in its meeting held on
13.3.1995 that tentatively, the Government would introduce the
following 3 Bills during the Budget Session:

a) Delhi State Medical Council Bill.
b) Delhi Artificial Insemination Bill.
c) Anti-Smoking Bill.
5. The Committee authorised Dr. Harsh Vardhan to present the

report on its behalf and in his absence Shri R.S. Bidhuri would
do the same.

CHARTI LAL GOEL
CHATIRMAN,
BUSINESS ADVISORY COMMITTEE



